GOVERNMENT OF INDIA
MINISTRY OFCONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION
RAJYA SABHA
QUESTION NOO07.03.2011
ANSWERED ON

BLACK MARKETING OF RATION STOCK .
1103 Shri P. Rajeeve

Will the Minister of COALCONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION be pleased to state :

the details of the mechanism in place to bring to book ration shopkeepers who sell their stock in the black
market?

ANSWER

MINISTER OF STATE (INDEPENDENT CHARGE) FOR CONSUMER AFFAIRS, FOOD & PUBLIC
DISTRIBUTION

(PROF. K.V. THOMAS)

Targeted Public Distribution System (TPDS) is operated under the joint responsibility of the Central and the
State/Union Territory (UT) Governments. Central Government is responsible for procurement, allocation and
transportation of foodgrains upto the designated depots of the Food Corporation of India. The operational
responsibilities for allocation of foodgrains within the States/UTs, identification of eligible Below Poverty Line
(BPL) families, issuance of ration cards to them and supervision over and monitoring of functioning of Fair
Price Shops (FPSs) rest with the concerned State/UT Governments.

In order to maintain supplies and securing availability and distribution of essential commodities, Public
Distribution System (Control) Order, 2001 has been notified on August 31, 2001 which mandates the State
and UT Governments to carry out all required action to ensure smooth functioning of TPDS. As provided
under the said Order, the State and UT Governments are responsible for implementing TPDS and
competent to take action against those indulging in malpractices in TPDS by invoking provisions of clauses
8 & 9 of the said Order. An offence committed in violation of the provisions of this Order is liable for penal
action under the Essential Commaodities Act, 1955. State/UT Governments are also required to take action
under Prevention of Black marketing and Maintenance of Supplies of Essential Commodities Act, 1980.

Government has also issued instructions to States/Union Territories to strengthen functioning of Targeted
Public Distribution System (TPDS) by improving monitoring mechanism and vigilance, increased
transparency in functioning of TPDS, use of Information and Communication Technology (ICT) tools and
improving the efficiency of Fair Price Shop operations.



